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aramme to produce an addiliollal 16.000 
tons of rice in Wynad District within five 
years; and 

(b) if so, the prescnt stage of the pro­
ject and the year in which the project can 
be commissioned to its full capacity? 

1 HE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND): (a) and (b). 1 he Karapuzha 
Irrigation Project cnvistlgitlg tWo crops of 
paddy on 4650 h"ctares was taken up by 
Kerala Government for imp]ementation 
during the V Plan at an estimated cost of 
Rs. 760 lakhs, The project works are in 
progress and the State Government 
expects to commission it by the end of the 
VII Plan. 

Bargl Dam Project 

.449. SHRI AJAY MUSHRAN : Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) the amount of loan given by the 
World Bank for Bargi Dam Project of 
Madhya Pradesh ; 

(b) whether this loan has been pooled 
in CentraC Funds ; 

(c) whether Government are aware of 
delay nIld increasp in estimated expenditure 
due to non-avaihtbility of funds for this 
Project ; an d 

(d) if so, what financial provisions have 
been made in the Seventh Pive Year Plan 
for this Project ? 

THE MINIStER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND): (a) The Bargi Dam Project of 
Madhya Pradesh bas not been posed to the 
World Bank for assi$tance. 

(b) Question docs not ari". 

(e) Yea. Government is aware. 

(d) Ttnt'tive ~are(;d plab allocation. of 
a •. 62.69 cror.. in the ?th Plan for this 

projeot. The final allocation is yet to be 
confirmed. 

Proposals from abroad for impro'ia& tourism, 
cultural actbltiel aad tnel. 

4280. SHRI E. A YY APU REDDY : 

SHRI V. SOBHANADREES­
WARA RAO 

Will the Minister of EXTERNAL 
AFPAIRS be pleased to state; 

(a) the proposals received from vari­
ous countries during the last three years 
for improving tourism, cultural activities 
and trade with India; and 

(b) names 
Government '8 

proposals? 

of the countries and 
reaction to each of the 

THE MIN1STER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHR} KHURSHID ALAM KHAN) : (a) 
and (b). The requisite information is beina 
collected and will be placed on the Table 
of the House. 

Steps to check sales tax evasion in DeW 

4281. SHRI G. M. BANATWALLA 
Win the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether Sales Tax authorities had 
submitted to Delhi Administration propo­
sals to impose tax at the first point of sale 
and to set up nine check-posts on the 
border to prevent large-scale evasion of 
tax ; 

(Il) if so, the details of the proposals 
and when it was submitted. ; and 

(c) the reaction of the Government 10 
the proposal? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND OOM­
PANY AFFAIRS AND IN THB MINI­
'TRY OF HOMB AFFAIRS: (SHill 
AkIF MOHAMMAD KHAN) : (I) ,,,4 (bJ. 
ID luty, 19" the Sale. Tax A;a~_ 




